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International lending for Flood Control
Projects

4392. SHRIJALALUDIN ANSARI:
SHRI CHATURANAN MISHRA:
Will the Minister of WATER RESOURCES
be picased to state:

(a) whether it is a fact that Government are
planning to put across certain potentially
effective flood control projects to international
lending institutions for financial assistance;

(b) if so, the detail thereof; and if not, the
reasons therefor; and

(c) what steps Government propose to take
with regard to formulation of an cconomically,
sacially and environmentally acceptable flood
management strategy?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND THE MINISTRY OF WATER
RESOURCES (SHRI PK. THUNGON): (a) and
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(b) A proposal sccking external assistance for
funding major flood management schemes in
the fload prone States is under consideration of
the Government. Specific schemes and the
source ol external assistance has not been
identified.

(¢) The investigations, planning and
execution of flood control schemes are primarily
the responsibilities of the State Governments.
The Centre renders assistance in works that are
technical, catalytical and promotional in nature.
The Central Government has set up Ganga Flood
Control Board with its Secrctariat at Ganga
Flood Control Commission in 1972 and
Brahmaputra Board in 1981. The Ganga Flood
Control  Commission  has  prepared
comprehensive master plans for flood
management for all the 23 river systems of
Ganga. Similarly, Brahmaputra Board has
prepared compreficnsive master plans (or ffood
management in Brahmaputra and Barak basins.
These master plans alongwith the long term and
short term recommendations have been sent to
State Governments for formulating details
schemes after carrying out ground surveys,
investigations and taking up their
implementation.

Tribal Development programme in Gujarat

4393. SHRI GOPALSINH G. SOLANKI:
Will the Minister of WELFARE be pleased to
state:

(a) what is the district-wise and tehsilwise
number of schemes in Gujarat which are
presently operated by Government in tribal areas
under the tribal development programme and
the details thereof;

(b) the amount allocated district-wise to
Gujarat annually for these schemes and whether
reasonable share of the said amount is disbursed
to the tribals in reality;

(c) whether it 1s a fact that the tribals have
to face many difficulties in obtaining
Government's aid and they are harassed to a great
extent by Government officials and the
Government procedures;

(d) whether Government are taking any

concrete measures to make them obtain the aid
easily; and



